FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LET'S JUMP TRAMPOLINE AND ADVENTURE PRIVATE LIMITED
OPERATING IN ENTERTAINMENT AND GAMES IN SURAT
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/ CIN/ LLP  [Let's Jump Trampoline and Adventure Private
No. Limited
CIN: U92410GJ2018PTC104621
[PAN: AADCL7332G
2. | Address of the registered office and principal office (if any) [Regd. office address: G-87, Happy Goldmines
of corporate debtor Shoppers, B/S Beladimora, Vesu, Surat,
Gujarat, India, 395007
[Previous Registered Office: 234, B, Nr.
Decathlon, Dumas Road, Bhimpore, Taluka-
Choryasi, Dist-Surat, Vesu, Surat, Gujarat -
395007
3. |URL of website NA
4. | Details of place where majority of fixed assets are located | Surat
5. | Installed capacity of main products/ services CD is engaged in providing services related
to recreational activities for the purpose of
entertainment and games.
6. | Quantity and value of main products/ services sold in last |As per Last audited Balance sheet of 2024-25
financial year value of Revenue from operation was 3.01 cr.
7. | Number of employees/ workmen 0
8. | Further details including last available financial statements| Details can be sought by emailing:
(with schedules) of two years, lists of creditors, relevant| cirp.letsiumptrampoline@gmail.com
dates for subsequent events of the process are available at:
9. | Eligibility for resolution applicants under section 25(2)(h) of | Details can be sought by emailing:
the Code is available at: cirp.letsjumptrampoline @gmail.com
10.| Last date for receipt of expression of interest + 17.06.2026
11.|Date of issue of provisional list of prospective resolution| 19.06.2026
applicants
12.| Last date for submission of objections to provisional list 24.06.2026
13.| Date of issue of final list of prospective resolution applicants | 26.06.2026
14.|Date of issue of information memorandum, evaluation| 01.07.2026
matrix and request for resolution plan to prospective
resolution applicants
15.| Last date for submission of resolution plans 30.07.2026
16.| Process email id to submit EOI cirp.letsjumptrampoline@gmail.com
17 | Details of the corporate debtor’s registration status as| Small Enterprise based on audited Balance
MSME Sheet of 2024-25
P
-
Atul Mittal
Director of
M/s Aarsh Resolution Professionals Private Limited
Date:28.05.2026 (Resolution Professional)
Place: New Delhi Reg. No. IBBI/IPE-0115/IPA-1/2024-25/50078

In the matter of Let's Jump Trampoline and Adventure Private Limited
Authorisation of Assignment (AFA): AA1/50078/02/300627/20092
AFA validity: 30.06.2027
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

LET'S JUMP TRAMPOLINE AND ADVENTURE PRIVATE LIMITED
OPERATING IN ENTERTAINMENT AND GAMES IN SURAT
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016}

RELEVANT PARTICULARS

1. |Mame of the corporate debtor \Let's Jump Trampeline and Adventure
along with PAN! GIN/ LLP Mo, |Private Limited
(CIN: V924106201 8PTC 04621
PAN: AADCLTIZZG
2. |Address of the registersd office [Regd. office address; G-67, Happy
and principad office {if any) of Ihcﬂdmm Ehoppers, B'S Beladimora,

corporate daebbor I"..’E-EI.I Surat, sujarat, India, 385007
Frﬂ'.'r'.:nu-a Reglstered Offica: 234, B, Nr.
Da:atl'nurn Dumas Road, Bhimpons,
Taluka- Chorgasi, Dest-Surat, Vesu, Surat,
[Gujarat - 3007
5. |UREL of websila IN.A
4, |Crataits of place whese majonty of | Surat
fmed assats arg locabed !

|CD is engaged in providing serices

:r'ElEt'E'H Lo recreaticngd actidalies for the

|purpose of entertsmment and games

s par Last auditad Balance shee! of

products’ servicns sold inlasi I.EI.'I-EJ: 25 valus of Revanis from operation

imancial year Ew.‘:g .01 er.

7. |Number of employess’ workmean |

8, |Further details inchd@ng last |Dizlails cas be Souwgivl by ermiling:

available financial stafameants icirp.lel&jun‘:mmrﬂpnlinu@gmail.:um

(with schadules) of two yéars, ists |

of creditors, relevant dates for

suibsemuen evenls of the procass

___|are aveilsbe &t

'3 Eligibility h;vr rnsl;:ll.ll;m applu anl;-: !'.'Ir-l'ul-n P—— -;nu;hﬂ I:}'!, -rmaulr-g
unider sechion 25200 ol (he Codé |i:|r|:| latsjumgtrampaline@gmail. com

is available at:

10, |Lest date for receipt of expression |17.06.2026

of intarast

11, | Osate of issus of prosisional list of |19- DE.2026

prospaclive resolution applicants

5. |Inzlalled capacty of main
products’ senvicas

B. [Quantity and value of main

12 |Last date for submisson of | 24,06, 2026
nbjections io provisional bst |
13. |Date of izsue of finad list of | 26062026

_{prospaclive resslubion applicants | i
14 |Dade of issue of information {0107 2026
merrranium, evalualon makrix

and requast for resahdion plan 1o

prospective resolution applicants |

14 |Lest date for submission of [ OT 2026
resclution plans

16. |Proceds amail id 1o subrmil ECOL
17 |Dwatails of the corporate dabion's
registration stafus as MSME

|cirp letsjumptrampaline@gmailcorm
|Small Entarprise basad on auditad
|Balance Sheet of H24-25

Sl
Atul Mittal

Director of Mis Aarsh Resclution Professionals Private Limifed

[Resobution Profassional)

Feg. No. IBBUIPE-0115/IPA-1/2024-25/50078

In the matier of Let’s Jump Trampeline and Adveniure Private Limited

Diate: 28.05.2076 Authorisation of Assignment (AFA): AA1IS00T202200627/20092
Place: New Delhi AFA valedity: 30.06.2027

TATA CAPITAL LIMITED

Regd, Office; 11th Floor, Tower A, Peninsula Business Park,

Parel Mumbai - 4000123,
03504, Sth Floor, Ree

Ganpatrao Fa_.1rr1 I.hrq L
Branc h

SALE NOTICE FOR SALE OF IMMODVABLE PROPERTY
(Under Rule B[6) riw Rube 51} of the Security Interest (Enforcement] Rules 2002
E-Auciion Sale Motice for Sale of immovable Assets under the Securiisation and
Reconstruction of Financlal Assats and Enforcament of Sacurity Intenest Act, 2002
read with proviso to Rule Bi&) riw Rule %1) of the Securty Interest (Enforcement]
Rules, 2002,
LOAN ACCOUNT NOS. TCFLAD216000011661435
And TCFLA0216000011773486:SHREE RAJ RAJSHWARI SILK MILLS

This i to inform that Tata Capital Lid. (TCL) is a non-banking finance company and
Incorporatad under the provisions of the Companies Act, 1856 and having ils registarad
office at Peninsula Business Park, Tower A, 111h Floor, Ganpatrao Kadam Marg, Lower
Farel, Mumbai- 400013 and a branch affice amongst other places at Surat, Gujarat
(“Branch’). That vida Orders dated 24.11.2023, the Mational Company Law Tribunal
(NCLT) Mumbai has duly sanctionad the Scheme of Arrangement between Tata Capital
Financial Services Limited [*TCF3L") and Tata Cleantech Capdal Limited ("TCCL") as
transfercrs and Tata Capital Limited [TCL"} as tranzferee under the provisions of
Sectionz 230 to 232 read with Seclion 86 and other applicable provigions of the
Companies Act, 2013 ("sasd Schemea”). In terms thereof, TCFSL and TCCL (Transferar
Companies) afbong with s underakeng have merged with TCL, as & going concem,
together with all the properties, azsets, nighis, benefits, interest, dufies, obligaticns,
liabilities, contracts, agraameants, securities ate. w.e.f 01.01.2024. In pursuance of the
said Order and the Scheme, &l the facility documants executed by TCFSL and all
outstanding in respect thereof stood transferred fo Applicant Company and thus the
TCLis enftilled to claim the same from the [BorrowersiCo-Borrowers] in terms thereof.
Molice is hereby given 1o the public in genaral and in particular 1o the below Bomower/
o Bormower that the below described immovable property morfgaged fo Tata Capital
Limited (Securad CreditarTCL), tha Posseszion of which has been taken by the
Authonised Officer of Tata Capital Lid, {Secured Creddar), will be soid on 25th Day of
June, 2026 " As iz where is basis" & "As is what is and whatever there is & without
recourse basis”,

Whereas the sale of securad 2358t is to be made to recover the secured debt and
whereas there was a due of 3 sum Rs. 79,35.471 & (Rupees Sevenly Nime Lakhis)
Thirty Five Thousand Four Hundred Seventy One Only) i.e. Rs. 48,65,442.00 - in
Loan Account No. TCFLAOZ16000011661435 and Rs. 30,70,029.00 /- in Loan
Account No. TCFLAOZ160000117T 3486 as on 26-May-2026 from BorrowersiCo-
Borrowers, i.e., (1) Shree Raj Rajshwari Silk Mills Through its Proprietor
Bharatkumar Lavjibhai Solanki; (2) Bharatkumar Lavjibhai Solanki; {3} Ashaben
B Solanki, all having address at A- 1204, Shreya Heights, Kodadara Road, Near
Paradise English Academy, Saroli, Surat. Gujarat - 395010; Also add: H-No-
32885 = C, Maliniwadi, Salabatpura, Plot No.30, Surat, Gujarat = 395003; Alzo
add: UG - 603 & 604, Avadh Rituraj Textile Hub, Godadara, Surat, Gujarat -
395010,

hotica is heraby given that, in tha absance of any postponement’ discontinuance of the
sale, the said property shall be sold by E- Auclion at 2.00 .M. on the said 25th Day of
June, 2026 by TCL.. having iz branch office at Office No. S01/50 255031504, 5th Floar,
Reeqgus Business Center, New City Light Road, Surat - 385007,

The sealed E- Auction for the purchase of the property along with EMD Demand Draft
shall ba recaived by the Authorized Officer of the TATA CAPITAL LIMITED till 5.00 P.M.
on the said 24th Day of June 2026.

Type of
Description of Secured Assels Possession | Reserve Earmast
Canstructiva| Price (Rs.) | _Money
Physical (Re)
1. Property registered as "Shop No. UG- Rs. R,
E03" situated on the 1st Floor of the 36,99.2000- 369,920 /-
building “Awadh Rituraj Textile Hub" (Rupees | [Rupees
situated on the landiproperty mentioned | Thirty Six|  Three
in Annexure-1 above, having carpet area Lakh{s) | Lakhis)
of about 49.10 sg.mtr (Built up area Ninety | Sixty Nine
approx. 50.60 sqg.mir. and unaum:atad' Nine Thousand
portion area 14.80 sg.mfr.) being it Physical Thousand Wine
Godadara, Surat - 385010, Itlsa.pmpEr‘l'!.r Two Hundred
with commercial construction including Hundred | Twenty
unallocated portion of land under the Only) Only)
building.
Z. Property registered as "Shop No. UG- Rs. l Rs.
604" situated on the 1st Floor of the 36,99.000 | 369,920 /-
building "Awadh Rituraj Textile Hub" i~ [Rupeas| (Rupees
situated on the landiproparty mentioned Thirty Six|  Threa
in Annexure-1 above, having carpet area | Lakh{s} | Lakhis)
of about 49.10 sq.mtr (Built up area | Ninety | Sixty Nine
approx. 50.60 sg.mitr. and unallocated Ning Thousand
portion area 14.80 sq.mir.) Godadara, Thousand Mine
Surat - 395010, It is a property with Two Hundred
commarcial construction Including Hundred | Twenty
unallocated portion of land under the Only) Only)
building.
The descriplion of the property that will be put up for sale i in the Schedule. Movable

articles/House hoid inventory if any lying inside and within sacened asset as dascribed
above shall not be available for sale along with secured assel until and unless
epacifically described in awchion sake notice. The sale will also be stopped i, amaound
due a5 aforesaid, mierast and costs (including the cost of the sale) are lendarad o the
‘Aurhorized Officer’ or proof is given bo ks safiséacion that the amount of such secured
debt, interesi and costs has been paid. Af the zale, the public ganerally is invited o
subrnit their lender personally, Noofficerar olher person, having any duty 1o pedormin
connection with this sale shall, however, direcily or indirecily bid for, acguére or atiempd
lo acquire any interast in the propery sokd, The sale shall be subyect to the
rulesiconditions prescribed under the SARFAES] Act, 2002, The E-auchon will take
placa through pordal hifps:Vaugeo.samilin on 25th Day of June, 2026 between 2.00
PM to 3,00 PM with unlimited extension of 10 minutes each, AR the Bids subméted for
the purchase of the property shall be accompanied by Eamesi Money as mentioned
above by way of a Demand Draft favorng the “TATA CAPITAL LIMITED" payable &t
Surat. Inspeciion of the property may be done on 17th Day of June, 2026 between
11.00 AM to 5.00 PM,

Mote: The intending bidders may contact to Tata Capital Limited at Mobile No.
+01-8691005238/ Authorized Officer Mr. Somnath Bamne; Email id:
somnath.bamnei@tatacapital.com and Mobike Mo. +31- 38607T97877.

For detaled terms and conditions of the Sake, please refer to the link provided in
secured creditor's website, i.e. hiip:fwaw latacapital.com/content/damitata-
capitalipdife-avctiontefsliiErd-E-Auction-Newspapar-Publication-Shrae-Raj-
Rajstwari-Silk-Mills pdf
Flace: « Surat [Gujarat)
Dake: - 28.05.2026

Sei= Authorized Officear
Tata Capital Limited

e o

ROHA HOUSING FINANCE PRIVATE LIMITED

LLROHA m Carparate Dffice : Unit No. 1117 & 1118, 11th Floor, Warld Trade Tower, Sectar 16,
HNoida, Uttar Pradesh 201301,

DEMAND NOTICE
Ofv 13 {25 OF THE SECARITIZATH N nH" RECGASTRUCTON QF FINANCIAL ASSETS ANMD ERFORCEMENT OF
SLCURITY INTERTS ] a7, 200

WATICE is heraky piven Mak ke folloaing borrmwer/s e have 2aile II::.!:'. trem Riaha Hausing T :|.|:'.':'| '.-.1|.' Ll (REFR ke Failed tn pay
Eusated Morihsy Tnstalimonts |lh- I=p ol their |-.--I- F--'-*- and that thesr losn atcount has been teaslied a3 Noi-pertorming fssel as per the
pdlelings issaedd by Katicaal Housap Gak, The horrowesdsh have peoeded -.|_[ Irify L Ee inile e 1| T | EHEPL the detals of which
are testribed heren hefow. The delzal the loarrand the amounis: catiiand ng and paydble by the'borrowerss 1o BHIPL a5 an taie are a0
hCteg g Eeti, TEE Larraveer il o5 well 25 fhe gubhe i grnird et -.-_.|_ | -I ] that e analers 2l | i 1:_I i Aultigetaeel Offeir f
[isfR, the secured meditor has initiated aciicaapairst the inSawing harrnvweris! under e provisions ol te Securitizaban and Recansiructan of
Finaritial Sasats and enleipmrenl of Sl.uul,- nlzieal Ak, 20023 5hs :--”F.-.E:-I.-.I I i Fallésing Barraweeris) tail 1o répay e calsdanding duaes
iedicaied against ther names woibain & I|,||.-,'. i e af s Batice; e wadesigned will exerpse ay ané or moee ol the pasers cooderred o the
Gecured Crpfane undar subssectinn 124 af Section 11 of tie SARFA FS| &1 il 10 powes e bake nossessinn ol the prapertydies and sell e same;
The palelicie geeeral & adwised !ll.:|'.l .|l.'-I|'-'-'I|'l|1"."JI. e ghesde e e Lo,

NGTECE 70 BDRROWER U MDER 22T

Demand ;
a8 Mame af the Barrower(s)/ Co-Borrower [s)fLoan &fc Mo f8ranch Notice Date ms_mptlun of secured -15_‘51‘[[5-?
MO % KrALIRE (immavable property/fies)

All that part and parcel of the property
bearing Froperty Address :
VSN SR BAKET B S HGOTR 6055 FAIRI
2al%| (DM FRENCLD. RENO2H3
"-5 IR er HOATE S PLOT NO.ATR
AL T HS -'-.1 GOCIETY, B SHEFE A aRaM
L "1 ARLNDRES,  FALAMPUHE,  CUAER]
FREE S5 INDIA)

LAM | HLAHMCSCPRODGOOSET 2814 f Branch : Bhinedabad Cluster
1. EAEUBHAI SURAEHAI MAKAYANA 14-05-2026
2. RATANBEN BAEUJI KOLI &

T oBath ADD T GOEU BHASY NaVAREHAGHAR BRLAR TR :I'I:".ﬁ'-"' 1RG5, INDIN, RS, 1'135-5ﬁ£.f
ADD 2 0 RS NG5G PRI R S NOT5A B25h PAIKE TAPAIKD RS NCOAHSGLD . a5 00
Ros DL IES Padel 170 F PLOT NCGA7R & FLOT ROATGOKULDHAMSDCETY, KR, 13:.05.2026
SHEFF AL ARAT GALSEVARENTRA PALANPUR. GUSRAT- 3RE535, INDIA)

LAN; LARJKCLASMMQDON 50058406/ Branch  Rapkol Cluster All that part and parcel of the property
1. AJAY INDUBHAI LAMER , 2. RAHULEHAI LAMER, 3. HINDUBHAR LARHR, 5 bearing Froperty Address:
d, BHAMUBEN LAMBEA Rs 1574502/ FRCPERTY MO 458, A1 MALIYRSAN, GRF
AALL ADD T RUNALNA BOALL FIALIFAEAN BRGEDT U ORAT 2000 IRDW0) ' HOTEL 500 SHARTL - BN BELCISMCE
ADD 2 0 PROPERTY MO, 458 AT r.|- IYASAN, OFP. HOTEL 5HIV SHAKTI BAH, 2 PETRIGLEUN,  F=  SUWADUGA - HIGHWAY,

1d-15-20% 6

REUAHCE PETROTELIN, TF, KUMADAVA = GHVAY, BAGLIYASAN, TAL RAJOT, DIST 13;;’;25 MALIVASAN, TAL, RAIKOT. BIST RAJKOT,
RAKDT BAUKET, GUMRAT. 33250 lra_. i - BAKCT, GUIRRAT 353250, ING1A)

L&N : LEMORBLASMDOID0DS01091S ¢ Branch : Maorki AlF that part and parcel of the property
1, BAEULAL MVALR lrearing Property  Address {ul L}
2. LAXMIBEN BABUBHAI VALA 14-05-202 6 GAMTAL AN LNA NOS - KARVERS REG, SR
Bath ADD 1 : HAVA PLOT SHAKTI PIOT 8H MURLIDHAR HOTFL SHAKAT SHARSLA, & NORYS,  HOUSE NOGES,. RESIDENTIAL

I MCREL GUAERT dEshd T, ENIIA RS 933307 7= | HULSE, ARRAJIE-R S0 M1 BERA 2500
ADD 2 ; ,-EI AFATAL MANURS NG, KARVERN REG: SEONDED, HOUSEND.ETS, . ason . (D050 FT, G, FBUILT UF ARER. 1672550
RESIDENTIAL HOLSE, ARES 238-38 A0 MT  AREA 3505-00 50 =T, G Fo BUIT UF: 13.05.2026 (W7, F T BUILT U AREA 1ET-25 5CE MT
ARER TET R S0, BT, TF BUILT Lo aRER 16008 GG M, SITUATED 15 WLLAGE SITUATED (5 NILLAGE - SHAKAT SARALA Th
SHARAT StMala Ta MORED MORHL GUIARAT- 263541, INDIA WORHL WEORYL GUIRRAT - 253647, INDH

LAN | HLMORBESCFRO0D0D500:9648 ¢ Branch < Morhi

1. CHANDRESH DEVIDANEHAI LAKHDHIR,

2. INDUBEN DEVDANEHA! LARHDHIR

Bath ADD 1 ; Ry Lok=] BOALR, NE =N MAHSY SCHGOL, MOER] GEAERT

All that part and parcel of the property

bearing Property Address -
14-['1-1“2‘1 SURYEY M0 B, BT822, 8307-4 83 ARG

2 R ] LW (T 'I-"h'l' AR DA PRIEY,

4363600 IHDIA. R"iﬁf“' AMRLT FERE, OFP SANT MARRY SCHOCL
ADD 2 SURVEY WO 50, 81/3:3-3-0, 521 B3 ARD B4/ T0 & PLOT N 7Pl (o 3300 maNCkHOD NAGAR WAIN ROAD. OFF
A0 E PALEY, AR PARK. DPE SART MAGRESY SOHCEL S0 HHONNAGKE BRI T NAavLAEH]  BOGD al  SOKHL  SOES]
ROAS, OFF MAYLAKHI ROAD. AT WOREI WORYL GUIARAT. 363641, INDIA SUIARAT- 363541, INDIA

LAM | LAPRLNLASMDO0O05005981 / Branch @ Palanpur

1. DALPATSINH RAJUSING CHALHAN 14-05-2026 All that part and parcel of the property

2. HAMILAEA DALPATSINE CHALHARK & bearing Property Address ©
Yo Hoth ADD 0 RILEAT WO BGS CHEUHAN Wi, W ANGRIEDL ShTLANRG, BS.GTTTH6 - MILEA] - NO &b CHGGHRN  WAS:. MH
CLARAT- 354330 HDGA, ayon AR GATDWADI SATLARARG GUIARAT- 384330

Sr. Moo I alspoat o CHACHAMN WAS, NI UKD PRIMARY SC=000,

CLUIRRART- 34330, LA

SATLAGAMA, 132052026 THCWA

LAN ; LAJMGRLASMONO005045905 / Branch - jamnapar Serdice
1, JEMTIEHAI HIMATAHAI KANZARIYA |
2. URMILAEEN | KANZARIYA

N All that part and parcel of the property
M-IJ:I-&E[IIE bearing Froperty Bildress
HOUSE KO- 131, CARITAL, OFF. SHOTIMS

b Both ADD 1 : TRAKAR SHERDI, KESHIT JAMNAGAR, GLIARAT- 351306, INDLA “-"'E‘:’EW' PAN, OFF BHADTHAR BOAD, AT THAHAR
ADD 2 HCUSE L= 1T, Gasd A, DR SHUESSEE Pas, DEFE BH8STHEE BCALL 3 ll;lfl':gElE" SHERE _f.r,1|1.f.|j-.w, KSR 120k
AT THAKNR SHERDL, [ NAGAR, GLIARAT - 361305, INDIA D52026 [y
LAN ; HLAHMOCSAIMDODOO05010931 / Branch ; Almedabad Cluster
1, JITENDRAKUMAR HARIBHAI BEARVAD, ficnsagp A that part and parcel o the prapesty

lrearing Property Address

2. PAYALBEN |ITENDRAKUMAR BHARVAD R s e L SR
1. 'Bath ADD 1 1 AHARWAD WA TRANSAD GAK DHOLKA, AHMEDAZAL GUAEST- Re.E0663R- nn;f'.'-r‘l; ARG e'Ei-r'“?r' ' rﬁ;lr-
_:-_‘"':l,: "”_l!r.. 80 v Sty L M, RLAl

PEATHMIE SRIGYA KENDHA - A=t FLaRAL

ADD- 2 0 HOUSE MNO: 0757 BHARVAD YAS, NEAR PRATHMIE ARDGCYS KEWDRS, 13052026 GUIARAL 385210, 1NDIN;

WEAR PRATHM K ARDCYHE BERTRA AHIMEDAIAT GLIARAT- FRTETN, IANDIA

LAN : LARHSCLPRSGOCDG5 004264 ¥ Branch : Ahmedabad Cluster
‘I.]DEEF‘H o MWLk JoAHEE Fﬂ.ljﬂStFH MACWAN

Bath ADD 1 ;L 308 ALARAKRT TCWNSHIR, REHMERY RO
YADODARA, GUIARAT- 300016, INDIA

AGOD 2 - =308 |.=.I.=.HF.-‘1':'! TORVNSSIP, W PETROL PUMS, REFINERY ROAD,
WRDLIDWAHR, Ll AHAT - ABEGTh, INDIA

14-05-2026 All that part and parcel of the property
& bearing Property Address :
Re:B251430- F-300, (AL ANAND TOMMSHIE WE, FETECI
ason  PUMF  BEFINCEY  RDAD  WAZODARE,
13.05.2026 | GU|ARAT- 390010, INDIA

HE, LA,

LAN : HLJUNASCPRODODBS00E552 ¢ Branch - junagadh
1, NAYANEHA| MANSUKHRHAL VAGHELA,

2. CHETAMNABEM NAYANBHAI'VAGHELA

Both ADD 1 - 014 8L0CE KOO 117, GUJARAT HOAUS
iRl UG, INEER

ADD 2 TIMBAWRDE 14373, ‘h'”‘l I MAGRE -
FLATS., FLAT RO 305, 3RDALO0

14-05-2026 (All that part and parcel of the property
& hearing Froperty Address
Rs, 110249097 VR HANADL, 4303 ANAND  Nane _'
- PLOT R, 13 10 135, SELEMIUN FLATS,, FLA
ason (WO 305 -.-'rl FLOGE,  JURACADH,
13.05.2026 | GLAEAT ThA01S, INDIA

—

[HG BOARD, JURAGADH,

PLOT Rl 15 T3 55 SELEMIM
[LHAGADE, GLIARAT- 303015, INDIA

All that part and parcel of the property
bearing Property Address :

PLOT WO B3P S0UTH SERESHREEE 2aM
SOCETY, BH RO OFECE, KR 0OL0
WMERLETING Y230, OFF 83 MWATIONAL
HIG=WAY,  RAEOT,  GUJAAT- SR80
N

LAN : HLRJKCSCPRODONOS0025657 / Branch : Rajkat Clustes 14-05-2026

1. DGHADEHAI NAGA]IBHAI GOLTAR,, 2. LILUBEN ODHDEHAI GOLTAR &

E-:lth ADD 1 : MATHCAKACAR SHER-1, WARMET Y4RD PACHAL, RAKCT, Rs.1551763/
UARAT- 350003 A -

m:-uz FLOT MO £3F S0UTH 5520 SHREE KAM SUIETY, BH RTO-UFHEE, NR, 0A0. ason

MAZKETING {ARD, OFF. SE ATIONAL HIGHWAY. 40T, GUARAT: 350003 NDiA, 13.05.2026

LAM | HISRTCSCPRODODDSO0AIEE & Branch  Sural Cluser
1. RABI SAGAR BEISHRA , 2. 5081 D0 SHOEHNATH 14-05-2026
Bath ADDB 1 : &ADDY (Fe6 MAHASEY  RESIZENCY 2. OPFP  MA=&DEY &
TORAAMDIR, TART TR S EAT GLIARAT "-.'ﬂ'i}: R Re.d225124- o : IHpuia:
, : AESICEMCE, WING-A. IN DUTTHRUPS, MR
AlRD 2 LAl el ASUE,CSTH O FLOOR, '-.'-." BESTENCY, WING-A, N a5 an IE-Ii r:r-j,:cll 1.,,- Ir cIRaT u.:ﬁ;:”r,_'lp|

DUTTKRLPA, KB, SHAGUN RESDENCH OFF. SURAT - BARZOL! RDAZ. SURAT,! 12.05.2026 :J'r'r'n" el m i (ki
CARAT- 304375, [NDEA, MU SURAL LNRRR 28325, IRl

All that part and parcel of the property
hearing Froperty Address ;
Foal Wb WSO8 5TH CRLOGE: SHIVAN

LAM : LAMORBLASMOCD005012185 # Branch : Morbi

1, RAMESHEHAI KESHUBHAI CHALIHAM,

2. KANCHANBEN RAMESHEHAI CHOUMAN, 3 REZHUEHAR IVARHAF CHAUHAN
. 4. JASHUBEN KESHUEHAI CHAUHAN
“OALL ADD K2 BALKTI DHAR, BARWAPOR STREET, MOREL GLESRAT- 362647, (DA

s All that part and parcel of the property
L IJEI-!:ED}:E- learing Properiy Adldress

PROFERTY MO z05, MAFATTYE FARA. B/H

Re 341065/ |y 1) KTIHARD, (WADAR - CHAXAMPER ROAD,

ADD & ¢ FROFLEE ML A0S, MaEadlYa 26kh, R0 BECTIDHAN, (IaPaE 13 Es'nlrlljzﬁ VILLALE CHOnRIFAR, TRL . & DI%, REIEHI

Crhkd hr'l-' ROAD, WILLAGE: CHARAMPAR, TaL & DIS, MORBI 363630, MORBL, FOIEED, MCEE GUIARAT- 362530, MOIA

G BRAT- 153030 .LL-.‘-.

LAN : HIVADRECPROO0DE5011234 F Branch : Vadodara Service 14052075 All that part and parcel of the property

1. RANJITRUMAR 50 PRABHUNATH, 2. RAKHI SINGH I &' bearing Property Address :

Both DD 1 NG SURDREVAR. SO0, RUAR ARIBLVL GLE SFATIN ML, SUBNLY MO 325000 SURVEY MO 315),
13 WADOOARA, GUIARAT- 307240, INDIA Rs.l“l]t'!lﬁds.l' BLOCESSURNEY Wy 323/Pakl 1 (DL

ADD 2 SURNEY A0 323 LD SURVEY B9 379), BLOCESURVEY MG 37 30PRIK SURWEY WO, 3190, SUNDER OME, PEIT MO

(LD SURVEY WG 315, SUNCER ONE FLOT KOG T2, SQUIE, YADGTARA, GUARRT 13.;;3%2‘; 1 BT, WARDLIARY, Ga ksl - 347 000,

J51760, (MO, IHZA

All that part and parcel of the praperty
14-05-2026 bearing Property Address :

LAN : LAAHMCLPRSOCO0D500597D ¢ Branch : Ahmedabad Cluster
1. RITESHBHAI HARESHEHAI MISTRY |

2, HARISHEHAL S MISTRY, 3, MONIRA RITESHEHAI MISTR & HOLSE i, 4%, SHIV SHAKTD SOCIETY,
oy ALL ADD A 5 NEUSE RO 25 SHIHART HA SO0, B ARANEA TG COME L R, T1S2RO08S IMEAY - DHASHAMATAI TERIPLE,  HEEIND
SIIUEZ-i-"%."JFUFJ.'.I-":I A":"I.'::' YADCOARE, GUINRAT- 320023, INTHA - RSTHR RVENL, DRSS, VADODARS

ADHD 2 D HOAPE NG 24, SHIV SHASTI SOCIETY, REAR DHANHAMATAT TERDPLE, BEHIND . ason (30003, DHASHAMATS)L TERAPLE, BEHING
A A EG GO WRDDDAEY - 520025, DHAYHARAIA) TEMELE, BEHING ASTHA. 13052028 - ASTHA AVERL, GORWA wATODAEA- 360007,
ANENL, GORSE, WADORARA- S0, VATOTARA, GUIRRAT. QU003 RO WOTCDARS, Gl R 2L TR

LAN : HLSRTCSCPROCODOS006148 ¢ Branch ; Surat Cluster
1. SANDEEP 5 0 RAMBACHAN | ; :
2. SANGITA WO SANDEEP RAM 14052026 bearing Prop ety Address ;

. x ; o & [FTND E308 IR0 HLOOR, BULDING N

1 ot MO 1 50 RIE o 27, RAKY KRISHA COUOA. KAPOTRACHAS RASIA, ne. 70ag7gse a5 7ER BLILDING PLAK FLAT NO. 309),

AT, GUTBRAT 355 i WOH TOWER K5 WD 10 1B EIGK

ADD-2 - FLAT N B-308, 3AD FLODR, EUILDING N, BiiS PER BULDING pLaN: 3500 1 W TOWER, 15 L 1A 11875, BIOCH

FLATHG 3047, TN TOWER, B5 0 108, 118/3, BLOCK T 1368, 133, Sup! 1022026 J,TF.-"'.',_;.,;.'H 3;='=|Ij“l|_r1,ii S
FLOT RO, 34 1033 SURRT. GUIARAT 38310, 1N01A SURAT, GUIARAT= 394319, INDIR

All that part and parcel of the property

LAN ; LAPALNLASMOO0005004041 / Brandh | Palanpur
1. VISHNUBHA NATVARSANG DARHI 4
2. KRISHNABA VISHNLIEHA DABHI, 3. KANTAER NATVARSING DABHI, VT PUEh A0 DR BT RRC R B IR TRy
4 MATVARSING |IVA)I DABHI, 5. BHARATEINH MATAVARSINH DAEHI palns ekl ity i

' o e MS.5252364 MILKAT WUMBZR B33, GARBI CHOWE,,
ALEADEY 1 HENANL PATH) VILINGE SHINCRE NANKREL. 4. PRATHMIE SHRLA =g on - [HENUARYCPARTY, AT SHILORL DACANDUR:

FALENPLR, GLJAZAT- 385550, INTIA i cLIRTAT: 3853
ADD 2 MILKAT KUMBER 595, CARAY CHERWE, HEMANY. BARTY, AT SHIEDRI, 13.05.2016 alljARA 2, IJUI"
FALAHPLIE GLINWEAT - 185553, IN[A

LAN : LAMORELPHEOODODSD0529 / Branch : Marki

1, CHANDRESH DEVIDANBHAI LAKHDHIR

2. INDUBEN DEVDANEHAI LAKHDHIR wH02B simyechn. 80, 8111394, 52012, 83 AND
7 Bath ADD 1.1 1Ay | AR1 B0AD, NI SENT MARRY SCHOOL MOKRL GUSKAT- o gooea s, 1881 TOE PIET IO T PAKY ANL & PAIKY,
. K [T R [ ¢ A, ERIRUT PAEY. DOF2 SakT RAREY SCHDGL

ADD 2 : SURVEY NO. 20, 81/71-2-3-1, /1.3, 33 KD BI/1 TO.5,PLDT U0 7 PalKY o 3390 Ratics HOJWAGHR AN BOAD, OFF

AMD-B PALEY, BRARUT FARK OFF SANT WAGRPY STHODL, BsCHEODMAGER AN £y HaviakH  BCGADL AT MARSE MORESL

Rl e M ENT BOAG &1 BUED SO0 G adn - shat=1, IR UJARAT Ak 24T, TN

Al that part and parcel of the property

16052076 bearing Property Bddress

LAN ;| LAVARRLFHBODO0050%1 2704 Branch : Vadodara Seniice
1, RANJITEUMAR 50 PRABHUNATH

1. RARHESINGH

Bath D0 1 : =N SUKDRRAR, S0
VADUDARA, GUIARAT. 397240, INDIA
ADD 2 - SURVEY WO 333 {0LD SURNEY MO, 3198, BUOCRASURVET MO, 323704
(OO SURVEY MG 3191 SlNOE
i IH TR 11 P8

All that part and parce! of the propesty

16-05-2026 Bearing Property Address
& SURNEY MO 323 sOLD SURVEY MO 315),
Rs 581274 BLOCKSURVEY WO, 323/PAKl 1 (0L
ason | SUREYEE RO 39T, SUMDER OME, PLOT RO

LOROULE, WADDDARA, GURA] 35760
ZONE FLOT NG 12 MOLIE, VADCTAR, CLARAT 15.05% 2026 :|r-:; ;._l JjE, WARLIDARA, U RRA] 35T ChIE

BEAE CAMBLWA GER STETHN RS E LA

te

Date - 28.05. 2026, Place - Gujaral Authorized othcer , Rala Housing Finance Privale Limiled

BAJAJ HOUSING FINANCE LIMITED

> [ Corporate Office: Cerebrum It Park B2 Building 5th Floor, Kalyani Nagar, Pune, Maharashtra
FisARCE 411014,Branch Office: 1st Floor, Parikh Chamber, Beside Kotak Mahindra Bank, Raj Kamal Chowk, Amreli-
365601, 2nd Floor,harbhole Complex, Sayaji Library Rd, Navsari, Gujarat 396445

POSSESSION NOTICE

U/s 13(4) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002.Rule 8-(1) of the Security Interest (Enforcement) Rules 2002.(Appendix-IV)

Whereas, the undersigned being the Authorized Officer of M/s BAJAJ HOUSING FINANCE LIMITED (BHFL) under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under
section 13(2) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notice(s) to Borrower(s) /Co
Borrower(s)/ Guarantor(s) mentioned herein below to repay the amount mentioned in the notice within 60 days from the date of
receipt of the said notice. The Borrower(s) /Co Borrower(s)/ Guarantor(s) having failed to repay the amount, notice is hereby given to
the Borrower(s) /Co Borrower(s)/ Guarantor(s) and the public in general that the undersigned on behalf of M/s Bajaj Housing Finance
Limited, has taken over the possession of the property described herein below in exercise of the powers conferred on him under
Section 13(4) of the said Act read with Rule 8-(1) of the said rules. The Borrower(s) /Co Borrower(s)/ Guarantor(s) in particular and the
publicin general are hereby cautioned not to deal with the below said property and any dealings with the said property will be subject to
the first charge of BHFL for the amount(s) as mentioned herein under with future interest thereon.

"y s

Name of the Borrower(s) /

Description of Secured Asset Demand Notice | Date of
Guarantor(s)

(Immovable Property) Date & Amount | Possession

(LAN No, Name of Branch)
ALL THAT PIECE AND PARCEL OF PROPERTY BEARING |26th Feb 2026 | 26.05.2026

Branch : NAVSARL. FLAT NO. 204, ADMEASURING 638.00 SQ. FT. LE. 59.27 |Rs,7,65,921/ - (Rupees Seven

(LAN No. H4X7HLD0723044 SQ. MTR. ALONGWITH THE 14.81 SQ. MTR. + Lakh Sixty Five Thousand Nine
and H4X7HLT0729240 UNDIVIDED SHARE OVER THE ORIGINAL LAND BEARING Hundred Twenty One Only)

1. DARSHANABEN BLOCKNO. 177 PAIKI PLOT NO. 64 AND PLOT NO. 65,

CITY SURVEY SHEET NO. 16, CHALTA NO. 24 AND 23, CITY SURVEY NO. 5168 AND 5167
NIMESHKUMAR PATEL SITUATED AT 2ND FLOOR OF "GOKUL APARTMENT", AMRUT NAGAR, VILLAGE KIM-
(Borrower) At 23, Krushna [ KATHODARA, TA: OLPAD, DIST. SURAT - 394 110 EAST : FLAT NO. 203 AFTER LEAVING
Kunj, Mulad,Kim Surat, PASSAGE STREET WEST : OPEN TO SKY SPACE, NORTH : FLAT NO. 205, SOUTH :OPEN TO
Gujarat-394110 SKY SPACE

2. NIMESHKUMAR DINESHBHAI PATEL(Co-Borrower) At 23, Krushna Kunj, Mulad, Kim Surat,gujarat-394110

Branch : AMRELI ALL THAT PIECE AND PARCEL OF THE NON-28th Feb 2026 | 25.05.202
(LAN No. H4A9RLP0718373 AGRICULTURAL PROPERTY DESCRIBED AS: ON JUNA(Rs.8,05,176/-

1. SURESHBHAI RAVJIBHAI GAMTAL AREA,BUILDING NAMELY JAY PATNAT, MAIN| (Rupees Eight Lakh Five

BORAD (Borrower) BAZAR,NEAR RAMII MADIR, AT :- LUNIDHAR, TAL :4Thousand One Hundred

Near Mahadev Temple At Lunidhar, Property Bounded By:EAST:- PROPERTY OF DHIRUBHAI

Amreli, Gujarat-365460 GANDUBHAI RAYCHURA , WEST :- HOUSE OF VAGHJIBHAI GOVINDBHAI SOLANKI ,
2. BORAD KISHORBHAI NORTH :- PUBLIC MARKET, SOUTH :- OPEN PLOT OF BHAIYABHAI LAVABHAI VEGAD

RAVIIBHAI (Co- Borrower) At Maruti Nagar, Street No 13, Near Mahadev Temple At Lunidhar, Amreli,
Gujarat-365460

Date: 28.05. 2026 Place : GUJARAT Authorized Officer Bajaj Housing Finance Limited

e e

epaper.financialexpress.com

o @

DEMAND
NOTICE

HDFC Bank Limited

Branch Address: HOFC House, Trident Comples, Race Course Vadadara
390007 CIN LY0AD0MHI19TTPLCO19916 Wabsite: waw. hdfc.com

L} HDFC BANK

Ve wndasRtaAd YOur woridl

Ureler. Zaction 13 {27 ol ke Seeurdisman ard Becanstruzhonr OF Daanoal dsgels fmd Falarcernent Aol 2002 el
saan wilh Fales 3 ar-bne Secondy Interest denfoesament ) Bules, 2008

5 Ihe LAdsrsigned geing the Aulhonzad Officer of HGFE -_-ﬂHI' LIMITES under

0 Becunly -

'..'Jl arc8ne saconstructan OF F 1angia

el F |I'|r|_|_'l1'-*-'|l QO Securily Inlerasl Acl, 20602 and in erercisa of _||".-.'- s S0 I Bechom 13 7120 raac with FBule 3 af the
Sacurity nturest [Erilorcemenl] Bules, 20037 Jrrmrd Rales areler Seclio "'. 211 e '-.:|::! Sl caling ug i
Legal Heing) ¢ I el Bepraseniativeisihaleld persunder, fo pay s anaunts enentardd in Be rgsgectneg Denume habiats, wibinn & gays
Irom Ine datz ob 1he resaecine Motice.s, 85 per desmbs oven :l":=l.'l-'.'. he i "5-|_dl'l"'. hawe, caused thesa Waboas ta De pasztsd on the
aremises of 1ha las1 known mespeclive acdresses ol tha sad Barroearis) | Leps: Hairlss / Lag 105 Reprase |h_- Wersl L.r_.n_-: .-' he saic

Hetices arg aepigle wilh the undersigned, ane he gaid Rerraweris] ¢ Legal Heirdst 0 Logal Sspresarioloacs), may, if thew 2o desire
stllect P regpacbee copy o She nndersiconne on g weshing: iy sarieg Ao pllos b

1 eonrechor with e abave, Molice5 tesaly gaean, anos 53ain, 1o 1he 258 Brearawernisg
o HEFC BAMK Limitan, webm 40 days fram Ine cate-of pabication af ihs Motice, the amounlsindicatas herein elge a1 lhair respeclive
aarmes, teaoter wilh luriher alarestas oalailed indhe sad Demead Metices from ke respedtive t2tes menlioned. aelow incalura o) 1l
b aatn ol paymenl znd oo smalistion, m |I walby 1 foan agepesraeet aed cibar cacumeissaritogs, il 2y axeculod By b saic

Seng) ¢ Lagal Beargseatalivels | B pas

Hanwaris). A secanly ne dos sapagaent of theedoan, he falleata Secured Agsels) e heen moddgaged o HDFG BasE Lirnbeld Ly
1ha said Horrower (5] respanlively
Earrewar(s) | Legal Herizl ) Legal Rear '-:-".Il.- =} sltartion is mtan {o the pravisions o sub-zection (&) 2 sectan 15 of the &3, in
smapenl af tere gvailabibn o rpdaem (hy-secured zsselis
irl:l Mame ol Borroweris) ! Legal Heir|s) 0 Legal  Tetal Oubstandang ]:IIJ:r:':I&EL Descriplion of Secured Asset(s] Immaoyable
b ; 0 .

Ropresenlative]s) ues Kotice Praperty {ies)

ia) b} ic id) ie)

MAS. MODI DAREHABEN CHETAMEUMAR Fsz, 8 90,971002 on 20-Kay- UMIT-232 FLOOR-3, INFINITY ARCADE 5 KO

1 ME MOD CHETANKUMAR RASIKLAL 30-Apr-2h 220G 352, 354%, BEFORE PRATAPMAGAR BRIDGE
ME SATYAM SALES FRARCILS DAY CIMGE ROWTD WS R
2583 - B41533.262 F00004
ME PAMCHAL HARDIK Rs. 28 44 4430-25  23-Mar-
HARISHELUMAR| BORRDWER] an 26 UMIT-256 MIRRI AL WAGAR RS 2207 ORFFP
Fj ME PANCHAL HARISHREUMAR £8-Feb-26 BHYAM DUFLEXRAFADY ALY ROAD NADIAD -
MANSURHLALICO-BORROWER) FEAHN

2E14 - B49213992

MR AN HIMANSHU NAVINCHANDRA -Fls.. 14,62, B84/ and. T&-May- -
3 218552 - BEI9EE4 54 RY40031 54 s, oh, 228808 e L0026

FLATC-400 FLO0R-4, EIZHAN [E0ON TOWER O 8
FI 303, FR-03 TR-33.DPPPODAR, SCHOTL.BH

30-Apr-26 | SIEMENS MANELA VARODARA - 530013
MR DUBEY PINKALKUMAR Rs, 3,54,2850as on 18-May-| o FEAST GOUND PARK 15 2201745
BALDEVPRASAD (BORRIWER) I0-Apr-26 2026 i M o S

: '3 1,44 fH SR PR b.f START

4 MRS DUBEY GUDDIDEYI ﬁ

PINKALKUMAR {CO-BORROWER) AGAR TO VAVTI “f-'I.;;:.”TrI ROAD. GODHRA -
218573 - BEIATTA4T TS

MES. MODI CAKSHABEN CHETANRUMAR  Hs. 24 86 0800-as  15-May-

ME SATYAM SALES o 2026 | UINIT-BGE SWAN! RESIDENCY R.S.216,218.210
5 ME MO0 CHETANKUMAR RASIKLAL 30-Apr-26 RS SARASWATETENAMENTE NE - AIRFORCE
M5 SATYAM NX STATIEN, MAKSRFUES VaDODaRA 330014
T1E5R9 - B41A31226
MRE. MODI CHETANKUMAR RASIELAL - Rs, 583, 747-as on T8-May-|  UNIT8325 FLOORZINEIRITY AHCADE, 5 1
& MES. MODI DAKEHE CHETAMELUMAR I-Apr-Zh 126 36233472, BEFQ -E SRATARMNAG ,l'-'.P E" II_'II'-I':
ME SATYAM SALES RARCDN DAIRY-OREE ROAD, PRATAPNAGAR,

218596 - BE1358234

ME BERAHMABHATT PRASHANT
T FAMLESHEHAI

WALIOS I-:.l". L0

© Rs, 20,100(-and  16-May- |
fis, 2,46 424i-az on 2026

G ETMALLABH RESIDENCY TOWER ROSE)
RS MOT2E MEAE LW RS H SO 1Y sk

218742 - BE1337391 62111536692 J0-Apr-ZR VADODASS - 390074
MR BHAGAT JITENDRA SURYARANT Hs, BB 2500-,  12-May-
A BHAGAT KALPANS SURYAKANT Rs, 564349/ 26 LRI AEASH GANGA CHEL (s
218279 - 650540532 659539400, Rs, 8,72,261-, SRRy 1'n:"_, iphghiatil
& | BS738B061 672083865 657386075, Rs, 2,30,287-, £ +1| L R
673806125 Rs, 10,566,531/ SEW __1";’1ﬁ';:__“.| ‘, J,‘i;_' s
Bs. H.HE.SB#—ES R LY PR L BT R ol L P G e B L
on 30-Apr-26
ME PAGI LALABHA] ARIANBHAI Rg, 87,5700 and  18-May-|  UMNIT-8-0 4K 'H,ﬁ.F:-_'IH.!-'-.-' S0 ET.'_',_ AYZHREE

| 21849% - B15250215, 650328305 Rs, 20 23%-ason M6 |VOGLIECHEL), (FLOT K l.' 44, K5 N .f-! P &

a0- II.|:|r -2k AKDADS, AHKLES I'.--.-.I-c A

Rs, B 25,3610 and  18-May- | FLAT-20E 'L“Z;.-L" AT AR APARRTMENT, PLOT
RS i1 2."-1-! -asan  HMI2E | HE &5, 'Hr ._--'-|_1-"-'|;. ParR], GAYATRI MAaGAR
0= Apr-ih HA F_“"r-.L RESIQERNCY, BAN EEILI ROAD

GODHRA - 350051

MR EAMNANI JITENDRA ASANDAT
MES KAMNANI HEMABEN

1 218557 = B 10RLEZ 6I2R0FN50

PATEL MISHOHAY BANKIMBHAI Rs, 1,365 501 /=45 20-MAY-
WiferSon! Hushandidaughter of MRS PATEL an 26
EHARATIEEN BANKIMBHAI [since 30-AFR-202E PLaS T30 LOIH-37 PARCH AR BLSS0M
deceased] And ather knawn and unknown TOWER C 5 MO E86/B.TP-2 FP-36 24 MIT WIDE
11 Legal Heir(s), Legal Represantative(s], ROALDL MR EHREE SIGDHMATH PLAKET
Successors and Assigns of PATEL KW KARL LERALIG, MEW CIP HODAL,
EHARATIBEN BANKIMBEHA| YADODASS - 390072
[since deceased]
218568 - 631646755

. Mr. JaRIYa JaGaDISHEHAI CHHAGANEHA

12 (Borrower)
218737 - 20631269, 620190644

Wr, PANCHAL RAJESH SHANTILAI

Rs, 35, 3159/- and 1E-May-- l UPLEX-ZF TIRTH WAMDAN BLIRMGELOWS
Rs, 4,09 BEStazon  FO26 5 HE' 177 & BESIDES POLECE STATION
A0-hpr-26 OPFE PETROL PLIME ARNELASY, ARAND-388510

s, 4,13 567005 on 18May- 3-1:--1.S-=-r|J.-’-.‘mAi'-.E FLATZ PRAMUEE SN

13 218733 - 6057 R4024 30-hpr-26 226 COWERSGS M0 119 PAIKEE K, B ARRLT
FLATE, KR YADEAR BREIOGE Vails AR VADDGAHA
- 330074
ME VAGHELA DIMESH FATEHSINH Ks, 4,21 45330-a5.0n 20-May-| G PLJA TENARKIE r-.l (RS N0 7885 OFF AKAKD
f4  MREVAGHELA LALITAREN FATESINH 3-Apr-3E 26 KARASIYS L NE L FARK N H. KO 3
218750 - 208390683 CHIRHOEARA DIET ANAMD - 3RE
MR PATEL VIKAGEMAL SLRESHEHAI Rs, 3,73 258008 on 18Nay- | 205 54 "'.ﬁ.-m GREER TO .--.ER CRSE0TP1.EP 4
14 PATEL CHIRAG B 30-hpr-26 2026|505 SIOHARTH BUNGLOWE, RARELIBSUG SARA

2E2r2 - EIJM'.’.S-I]H: ROAD VADDRARS - 3RGI1E

-".lFI HADITEL MLFESHBHJ‘LI [ EIRHEIWEH'I Fls 13,45 372/ and 18-May-| UNIT-34P-EALT SA0HIOANAND SOCIETY, 5 N
. MRS HADIYEL WANITABEN Hs, 86,/ 78-az on 2126 A2 PEH PRESIDERT PETROL PLKF
" {CO-BORROWER) 3-Apr-Fh SPPALDHIM METHIDEET CHURCH ARMEDABAD
218550 - BIGE4TH6T, 637301997 ROAD, GOOHR - 358

MAE PATTL &JAYELUMAR VIBORROWER}  Rs 1471, 7340as  25-May-| FLA7-204 FL I:'E'F‘-.-. ROTAL PARSDIZE T WER
17 FRS FPATEL ARPANABEN AJAYRLUMAR on 2026 CERLGTE HE RAIPUT SAMAL WADLOPP
[CO-BORROWER) 30-Apr-26 VILTERF 'I!J’-.!-.-1:’::1:_Z!-'!rc!:"-=t!_i._ MAKARPLIR
1556 « BFRABRI2E YADODARS - 29004

MRS CHAUHAN SHARDABEM s, 28, 969/- and  18-May- - UNIT-3 SHEEE-S&1 BESIDEMCY .5 N3 G5 ND
it MR CHAUHAN EHUPATSINK Rs 13.70,856kas 2026 | 2206262 NEAR CHHOT GOKULDHAM . OPP
218694 - 601720831 584096527 on 30-Aipr-26 WIORA SCHODL. TALAY DARVAIA BALASINGR

KHEDA - 3RHZ55

MR PARMAR MUKESHBHAI " Rs, 10.31.0250-a5 | 18-May- | DUPLEX 75 RATISTHA SUNGLOWS S NG 11587,
19 MES FPARMAR RAMILABER an 3d-Lpr-Lk 2126 A3 IEEE, MSEE NEAR WALKIKE GAEDEY

T1ET10 - GERE04A50 | CANAL ROADLEL ROAD NADIADLKREDA - SE7001

. MR VALAND MAHENORAXUMASR MANILAL Rs, B, 00,2440 and  25-May- | JMIT-3 SHEEE RESIDENCY 5 MO 103 122
& MR VALAND SATISHEHAI MANILAL Ry, 134080500 FO2G HILCDARA ROAD, AT - BALASINORTA -
213]‘2‘- GAIZTA106 6RARST H#E 30-hpr-26 BALASIMORCIET - MAHSAGAR, KHEDR - 367730

I'-'Ir FE-'-'IJI’.F'FLTI ﬂﬁJF"-IEIHI’-KUMﬁ-R -Rs. T8 25505 l:-n'. LRGBS -D-'EL'-..ﬁ.HE Ca REZIBENCY 4 RS S67).N5 THERMAL

i 218741 - GO46E0474 30-Apr-26 2026 EROZSING WANKEOR! THERMAL FISVER
STATION, VILL - TIARAMARLUVADA T THESRA
KHEDiA - 188250
MHE SHARMA REIENDRA Rs, 1. 47c-and RS, 1 3=-May- | DkIT- 184 HaRR I8 RAaiaR 5 80 4209, 118, 111,
= MR SHARMA HEET 8.54,075tason | 2026 | 123 112, FF 108, 111, 212, 120, 122, 23, HIGH
MES SHARMA UMABEN A0-fipr-26G FENSIEY BOAL SUBHANELRS, VADDDARS
A7 - b T03461 656253523 JO23
MR PASAYA SURESHBHAI VIRSINH  Rs, 1,20, 4490 and 27-May-| & 107 BARLRRSERS TOWRSHI &5 1077,
31 196977 - BH1174R50 6111637459 R, 3,045,957 a8 an 2025 152, 151155, 157 B/H SAY A PARR SDDIETY

30-Apr-Z5 MR TALEESHWAR MARADEY A05%8 RCAD,

YADCARA - 390079

"l Toebar nilese] ag aopicabiby, izl eonenges cesls ehasges et incarred AP date of pagmen) snd Seeocelizaticn

I tha-=aid Borrowers shal (3l o maks payment 10 BOFC &5 aforesasd, thar HOFC sqall procesd against tha abive Secirad AsSeds)
miriablg Praparly des) undar-Saction 13 (41 ol 1he-said det ame the-apnlicabss Bales enliretoal She skl e sl Booswesis) Lo
Heiris] ¢ Legal Rapresantalivels) as 1o the costs and conseduarcas,

The aqidt Barrowese dud ) Liegal Heefsh ! Legal Represenbetiveis] e prenibited aveler the saiel 820 b teamster B afersgael Secored Gssol
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